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csP 562/230-232/NCLT II,BMAW2077
csP 563/230-23ZNCLT A"{BA{AHT 2077

It appears to us that here it is not a change in the management control, ownerchip or

board of directors of shareholding change, since it is a hansfer of license from one entity to

another entity, we believe that this Department is required to explain as to i{,hether there is

any obiection to the Licensing Authority for hansfer of this license from tansferor company

to the transferee company or not.

The Registry is hereby directed to issue notice to Department of lndustrial policy and

Promotion and Department of Defence Production, Ministry of Defence, to explain about the

transfer of this license from the transferor company to the transferee company tiat is proposed

to be taken place alongwith merSer within two weeks hereof.

List this matter on 4.10.2017.

2.

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Membcr (ludicial)

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




